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Tecdinic*! collabormtion agreement 
signed by IDPL for the import of 
pencillin technology with Italian 

company J

4836. SH RI B H A G IR A T H  BHAN- 
W A R : WiU the M IN IST E R  O F PE­
T R O L E U M  A N D  C H E M IC A L S AN D  
F E R T IL IZ E R S  be pleaded to state:

(a) whether any technical collabora­
tion agreement was signed b y  Indian 
Drugs and Pharmaceuticals Limited on 
December 6, 1976 for the import o f 
penicillin technology with Italian company 
involving Rs. 1.86 crores;

(b) whether the deal was signed in 
such a rush that ID PL did not even invite 
global tender;

(c) whether the first instalment o f pay­
ment against the agreement has already 
been made to the Italian firm in February 
1977 whereas the technology is yet to 
arrive the Indian shores;

(d) whether this delay Is causing a 
loss o f Rs. 15 lakh a month to India; and

(e) if  so, why Government are not taking 
the concerned people to task ?

T H E  M IN IST E R  OF PETR O LE U M , 
C H E M IC A L S  AND FER TILIZE R S 
(SH RI H. N. BAH U GU N A): (-.i) A 
technical collaboration agreement was 
signed by Indian Drugs & PharmaciMiti- 
cals Ltd. (IDPL) with M/s Farmafin of 
Itlay for supply o f technical know-how and 
strain for manufacture of Penicillin G 
Potassium on 6-12-1976, involving total 
pavment uf US S4 lakhs.

(b) ID !L  approached various parties 
in USA, I.TK, Japan, Itlay, U SSR , Swit­
zerland, Sweden and West Germany

with whom the possibility o f obtaining 
technical know-how and strains existed, 
through correspondence as well as by 
sending Delegation of experts during 1974­
1975 and 1976. Based on the techno- 
economic assessment, the contract was 
finally entered into with M/s Farmafin 
o f Itlay on 6-12-1976. The agreement 
was subject to the approaval of the 
Government.

(c) to (e) Under the terms of Agree­
ment the payment o f fees was to be made 
against an irrevocable Letter of Credit. 
The I St instalment o f US 860,000 was 
payable on th e  effective date o f agreement 
and payment o f second instalment o f US 
$120,000 was linked to th e  transfer o f 
technical know-how documents and strain. 
The first and the second instalments were 
paid on the 4th February and 7th June 
*977 with the approval o f Government. 
Delivery o f the technical know-how docu­
ments and strain for Penicillin G Pot has 
been received as per agreements on 31st 
June 1977. On the implementation and 
stabilisation of new technology and strain, 
the production of Penicillin G pot woultl 
increase by Rs. 63 lakhs per month. T l i e  
question of taking any person to task does 
not arise.
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